ITEM NO.113 COURT NO.3 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Criminal Appeal No(s). 2081/2014

PRASHANT FADNAVIS & ORS. Appellant(s)
VERSUS

THE STATE OF UTTAR PRADESH & ANR. Respondent (s)

WITH

Crl.A. No. 2384/2014 (II)
Date : 30-10-2025 These appeals were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE VIKRAM NATH
HON'BLE MR. JUSTICE SANDEEP MEHTA

For Appellant(s) : M/S. Karanjawala & Co., AOR

For Respondent(s) :Dr. Vijendra Singh, AOR
Mr. Abhishek Saket, Adv.

Mr. H. Raghavendra Rao, AOR

Mr. Manish Kaushik, Adv.
Mr. Vikas Ashwani, Adv.
Mr. Kesav Kumar, Adv.

Mr. Satya Kam Sharma, AOR

The Court made the following
ORDER

Not taken up.

List the matters on 19.11.2025.
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